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(c) if not, the reasons therefor; and
■(d) the action taken by the Govern­

ment thereon ?

THE MINISTER OF STATE OF THE 
MINISTRY OF FINANCE (SHRI DAL- 
BIR SINGH) : (a) Details of month-wise 
disbursements of refinance by National 
Housing Bank (NHB) to the scheduled 
commercial banks, cooperative sector in­
stitutions and Housing Finance Com­
panies including Housing Development 
Finance Corporation during 1990-91 (July 
1990 to June 91) and July 1991 are set 
out in the statement given below.

(b) to (d) The Reserve Bank of India 
has not laid down any procedure which 
NHB has to follow for extending financial 
support. NHB was set up as an apex 
level institution in the field of housing, 
under the National Housing Bank Act, 
1987 and has powers thereunder to make 
loans and advances to scheduled banks, 
cooperative sector institutions and housing 
finance institutions. NHB extends refi­
nance to these institutions under its refi­
nance schemes, in respect of housing loans 
and Land Development & Shelter Projects 
satisfying the prescribed eligibility cri­
teria.

STATEMENT

(Amount in R s>

Month Year Scheduled Cooperative HFC’s Totrl
Commercial Sector (including
Banks Institu- HDFC)

tions

1990-91
J u l y ....................................... 0.2 — 1.6 1.8
August . . . . 0. 1 2. 6 1. 2 3 3
September . . . . 0. 4 — 17.8 18^2
October . . . . 4. 1 — 65.1 69.2
November . . . . 4. 0 9. 5 2. 8 16.3
December . . . . 0. 1 10.1 43.6 53.8
January . . . . 0. 5 — 11,4 11 .9
February . . . . 0. 5 8. 1 8. 3 16.9
March . . . . 3 .6 19.0 98 .7 121.3
A p r i l ....................................... 0.5 1 .5 9.3 11 .3
May . . . . . • . 6. 2 0. 3 49.1 55 .6
June . . . . . 0 .7 4. 3 7. 0 12.0

20.9 55.4 315.9 392 .2

(1991-92) 
July .

EXPORT OF TEXTILES

1419. DR. C. SILVERA: Will the
Minister of TEXTILES be pleased to 
sta te :

(a) whether the Government have fixed 
some target for export of textiles by the 
end of the century;

(b) if so, the details thereof, and
(c) the steps taken or proposed to be 

taken to achieve the target?

2.2 — 10.3 12.5

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
ASHOK GEHLOT): (a) to (c) Govern­
ment would like the Textile sector to reach 
an export level of Rs. 50,000 crores by 
the end of the century.

The projected improvement in export 
performance is sought to be achieved 
through a number of measures including 
modernisation of different sectors of tex­
tile industry, quality upgradation, higher
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unit value realisation, simplification of ex­
port procedures and promotion of export 
to non*4raditional markets.

SPINNING MILLS IN TAMIL NADU

1420. SHRI R. JEEVARATHINAM : 
Will the Minister of TEXTILES be pleased 
to state :

(a) the number of spinning mills in 
Tamil Nadu as on date;

<» the number of mills out of them 
in the cooperative sector; and

(c) the quantity of yarn exported dur­
ing the last three year-wise and country-
wise ?

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
ASHOK GEHLOT) (a) : The number of 
cotton/manmade fibre spinning mills in 
Tamil Nadu as on 30-6-1991 was 416. In 
addition, 25 composite textile mills and 
two woollen units are also engaged in spin­
ning in Tamil Nadu.

(b) Out of the above, 19 spinning mills 
ire in cooperative sector.

(c) Total quantity of yarn exported 
luring the last three years, year-wise is 
liven below in the statement.

STATEMENT

1

Cotton Yarn : YEAR QUANTITY 
(in Tonnes)

1 2 3

1988 43240
1989 52960
1990 83040

Woolen Yarn :

1988 38

1989 123
1990 91

Year

Synthetic Yarn :

1988-8 (FYJ

1989

1990

Synthetic 

Blended Yarn :

1988-89 (FY)
1989

1990

9 - f  1340 

482 

372

9394

4890
4806

Yarn has been exported to various 
countries in Asia. Africa, Europe, Austra­
lia, New Zealand and America.

LOANS GIVEN TO FARMERS BY
SCHEDULED BANKS IN ASSAM

1421. SHRI PETER G. MARBANI- 
ANG : Will the Minister of FINANCE 
be pleased to state :

the total amount of loans advanced to 
the farmers in Assam by the scheduled 
banks and the amount recovered from 
them during the last three years, year- 
wise ?

THE MINISTER OF STATE OF THE 
MINISTRY OF FINANCE (SHRI DAL- 
BIR SINGH) : The compilation and col­
lection of these figures is a time consum­
ing process. The figures are available, as 
of now, only upto June 1989. The total 
amount of direct agricultural advances dis­
bursed and outstanding as also amounts 
recovered by scheduled commercial banks 
in the State of Assam during the last 3 
years ended June, 1989 (latest available) 
are as follows :

(Rs. in crores)

Loans Loans out- Amount
disbursed standing recovered

June 1987 
June 1988 
June I9g9 
(latest available)

15.30
14.67
24.56

70.21 
84.97 

108 .24

7.00
10.35
14.04


